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OFFICE OF IHE PRZNCIPAL DISTRICT_& SESSIOIXS JUDGE, (HQ-ZLDELHI
- ORDER

In supersession of eariier orders, the following Committees are hereby re-constituted for Tis I-iazan
Court, Delhi with immediate efi"ect:-

, _ p .C_0MM1II‘TEES FQRTIS HAZARI cotmr COMPLEX
l S.No. i Name of the Committee Name ofJudicial Officer” Tjiesignatiuiir

I Protoeol,&Reception Committeeitior KumarG el J 7 if 77 ch ' J
Visiting Hon-hie _I|_|dgc5_ istrict Judge Con}n9l.Comt-02 (Central) m°“°“

s Sha n Sharma
Qistrietfiiiige-I2 (Central) _ _ *1 ___Member

|Administrative Civil Judge (Central) Member
dministrative Civil Judge (Wat) ‘ Member

‘ _ C (Mahila Court)-0$_(‘Wst)
Memberiris. I-Jelly Fur Kaur,

l . Sayesha Chadha, JMFC-08 (Central) Member

1 Tis i-lazari Courts. ‘Judge Family Court-02 (Central) ____
2 i Committee regarding Entry Pass System in”? 5|‘- N5"°°" Kumai’ K115351511 J ‘l Chairpemo I1

& Sh. Harjeet Singh Jaspal, j
Committee regarding Security, vehicles (AS-I (FTSCURC) (C_°*1“'al) e 1 1 _

Member

l parking and traffic issues in & around THC ‘Administrative Civil Jud e (Central) MemberComplex. or " * W " g "
; Administrative Civil Judge (West) Member
ll ftssistant Commissioner ofPolice
f (Subzi Mand_i)__

Member

PresidentlSecretary
__ W f Wl?elhiBarAssociarion,THC ____ _ i f

Member

1 3 Committee to look aiier the working of De- Sh. Vineet Kumar, ASJ-02 (West) J J Chairperson
‘ Stress Room at Tis I-Iazari Court Complex. \ e " 1 1 ~— —

Sh. Sunil Kumar Shanna
District Judge-0 West) __,_,

Member
C 7 7' 4f ,

‘Administrative Civil Judge (Central) Member

pp i _ .}drn_inistr_etive Civil Judge (West) Member

suggest and lay down principles & norms
for condemnation ofthe articles by the J (Comm C°m)‘u4 (west)

4 Condemnation Board and Committee to h_ Harish Kumar, 7 if C if Chairperson

board ofcondemnation, Tis Hazari Court h. Sachin Sood, District Judge,(Central) M°'“b°’
Admiinietrativxe Cgililudge (Central) F Member

__ _dminist1jative Civil Judge (West) l____l\/[ember
5 l A1 Y

Study Circle, J (Comm. Court)-10 (Central)
h. 'a Pandey, W Willi i Chairperson

l

l{.§£1tyalifrai§Pér{diI,1SJ(SFTC)-01 (West)Tis Hazari Court, Delhi. Member

h. Arvincl Bansal, District Judge-05 (West) Member

e Secretary, DLSA (Central)
r _

Member

e Secretary, DLSA (West) Member
dmi|1iSiI'tt_ii’1€ci\'!’il Jedge (Central)
dministrative Civil Judge (West)

Member
Member

_ __ _ 7_  '



\

H’

J .77 . h.MukeshKumar, 7 W if Chairperson’“ Hazm Com h. Vineet Kumar, AS}-02 (West) Member
Sh. Dharmender Singh, District Judge-01 (West) Member

_ dministmtive Civil Judge Qé¢i1lJ'ai) I C C Member
_, ___ , aministmaécivii iti1ig€met)_ if Member__

However, the correspondence with the Hon'bIe High Court will be done onlv through the undersigned.

-It/tJ~>»-4-!i»
(ANJU BAJAJ CHANDNA)

Principal District 8.: Sessions..Judge (I-IQs)
' Delhi

‘ No. Lflififl” I40?/F.l(3)/Ga:/J2026 Dated i 5 MM ZQZ5 '
Qopyfomvarded for information &,_ne¢0Ssary actjgn to : -

. The Registrar General, I-Ion'ble -High Court ofDelhi, New Delhi.
The Principal District & Sessions Judge. all court Complexes, DelhifNew Delhi! Rouse Avenue, Delhi.

. The Officers concerned.

. Sh. Mukesh Kumar Gupta, Pr. Judge, Family Court (N-W), Rohini Courts, Delhi.

. Sh. Narcsh Kumer Malhotra, DJ (CC) (South), Saket, New Delhi.

. Sh. Virender Singh, PO-LC (RACC), New Delhi.

. Sh. Abhay Chaudhary, JMFC-09 (Shahdara), KKD, Delhi.

. The AO(J)/Branch In~Charge, all branches of Central District, T13 I-Iazari Courts, Delhi.

. The Website Committee (English/I-iind:), Tis Hazsri Courts, Delhi.
l0. The R&l Branch (Central) for uploading on LAYERS.

1 I I I 1 fPrincipal District & Sessions Judge (HQs)
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